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Nc_-tes of ithe Registry

Orders i the Tribunal &4 «1‘%

Mer H, D, 32aczhil - Sounsel for the 3ppliocant

Mr, M.Pafiq - Counsel for the respondzntz

The ledrned counsel fowo t‘: Anpl icafz't submits
that thers Are some :échdieai errorSin the 0.A. and
he waphts Lo withdraw the pzhition with ke liberty
to £ile 2 fresh patition., The pra yver iz accepted,

The 0,5, i3 dizmissed 2z withiravn with the likerty

to file 2 fresh 0,4,
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Vize Chairm3n,




